FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. G. NANDY INDUSTRIES PRIVATE LIMITED

1 NAME OF CORPORATE PERSON G. NANDY INDUSTRIES PRIVATE
LIMITED
2 DATE OF INCORPORATION OF CORPORATE 18TH JUNE,2020
PERSON
3 AUTHORITY UNDER WHICH CORPORATE MINISTRY OF CORPORATE AFFAIRS,
PERSON IS INCORPORATED / REGISTERED ROC-KOLKATA
4 CORPORATE IDENTITY NUMBER / LIMITED U31909WB2020PTC237554
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON
5 ADDRESS OF THE REGISTERED OFFICE AND P-86/1, BENARAS ROAD, BELGACHIA,
PRINCIPAL OFFICE (IF ANY) OF HOWRAH, WEST BENGAL- 711108
CORPORATE PERSON
6 LIQUIDATION COMMENCEMENT DATE OF 23r0 SEPTEMBER, 2024
CORPORATE PERSON
7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | NAME: CS SAURABH BASU
NUMBER AND THE ADDRESS: ALAPAN APARTMENT, 3RD
REGISTRATION NUMBER OF THE LIQUIDATOR | FLOOR,10/6/2 RAJA RAMMOHAN ROY
ROAD, KOLKATA, WEST BENGAL,
700008
MOBILE NO.: +91 9830063501
EMAIL:PCS.SAURABHBASU@GMAIL.COM
IBBI REG NO.: IBBI/IPA-002/1P-
N00319/2017-2018/10924
AFA VALID UPTO 07.12.2024
8 LAST DATE FOR SUBMISSION OF CLAIMS 2280 OCTOBER, 2024

Notice is hereby given that M/S. G. NANDY INDUSTRIES PRIVATE LIMITED has commenced
Voluntary Liquidation on 23rd September, 2024.

The stakeholders of M/S. G. NANDY INDUSTRIES PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 22nd October, 2024, to the liquidator at the address
mentioned against item 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

The relevant Form can be obtain from the Website of IBBI i.e. https://ibbi.gov.in/home/downloads.

Submission of false or misleading proofs of claim shall attract penalties.

@Nﬁbh Basu
CS SaurghboRasity Professional.

LiquidaéoRefGNVatidy it dustri

es Private Limited

1P Reg/Ro¥ 9881 71BA1602/1PNG0319/2017-2018/10924

Date: 24.09.2024
Place: Kolkata
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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insoivency and Bankruptcy Board of india
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
W/S. G. NANDY INDUSTRIES PRIVATE LIMITED

1 | NAME OF CORPORATE PERSON G. NANDY INDUSTRIES PRIVATE LIMITED
2 | DATE OF INCORPORATION OF CORPORATE | 18 JUNE, 2020
Markets, PERSON i
3 | AUTHORITY UNDER WHICH CORPORATE | MINISTRY OF CORPORATE AFFARS,
Monday to Saturday PERSON IS INCORPORATED / REGISTERED | ROC-KOLKATA
: 4 | CORPORATE IDENTITY NUMBER / LIMITED | U31309WB2020PTC237554
LIABILITY IDENTITY NUMBER OF
o CORPORATE PERSON
|5 ADDRESS OF THE REGISTERED OFFIGE AND| P-36/1, BENARAS ROAD, BELGACHIA.
O DOOK your copy, PRINGIPAL OFFICE (IF ANY) OF CORPORATE | HOWRAH, WEST BENGAL- 711108
: PERSON
sms reachbs to 57575 or [6 | LIQUIDATION COMMENCEMENT DATE OF | 23 SEPTEMBER, 2024
: CORPORATE PERSON
ema" Order@bsmail_in 7 | NAME, ADDRESS, EMAIL ADDRESS, NAME: CS SAURABH BASU
TELEPHONE NUMBER AND THE ADDRESS: ALAPAN APARTMENT, 3RD FLOOR,
REGISTRATION NUMBER OF THE 10/672 RAJA RAMMOHAN ROY ROAD,
LIQUIDATOR KOLKATA, WEST BENGAL, 700008

MOBILE NO.: +31 9830063501

EMAIL: PCS.SAURABHBASU@GMAIL.COM
IBBI REG NO.: IBBIPA-002/1P-N00319/
2017-2018/10924

AFAVALID UPTO 07.12.2024

{8 | LAST DATE FOR SUBMISSION OF CLAIMS | 22 OCTOBER, 2024

Notice is hereby given that M/S. G. NANDY INDUSTRIES PRIVATE LIMITED has commenced
Voluntary Liquidation on 23 September, 2024,

) The stakeholders of M/S. G. NANDY INDUSTRIES PRIVATE LIMITED are hereby called upon to
BuSlneSS tandard submit a proof of their claims, on or before 22 October, 2024, to the liquidator at the address
mentioned againstitem 7.
The Financial Creditors shall submit their proof of claims by electronic means only. All other
Years of |ns|ght stakeholders may submit the proof of claims in person, by post or by electronic means.

The relevant Form can be obtain from the Website of IBBI i.e. hitps://ibbi.gov.inhome/downloads.
Submission of false or misleading proofs of claim shall attract penalties.

CS Saurabh Basu
Date: 24.00.2024 Liquidator of G. Nandy Industries Private Limited
Place: Kolkata IP Reg. No.: IBBIIPA-002/1P-N00319/2017-2018/10924
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